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GOVERNMENT OF INDIA 

MINISTRY OF AYUSH 

 

LOK SABHA 

STARRED QUESTION No. 20 

ANSWERED ON 2
nd 

FEBRUARY, 2024 

 

Setting up of AYUSH Centres in Madhya Pradesh 

 

*20. SHRI GYANESHWAR PATIL:  

 

Will the Minister of AYUSH be pleased to state: 

 

(a) the details of the completed and proposed AYUSH centres in Madhya Pradesh during the last 

three years and the current year, district-wise; 

(b) the funds sanctioned by the Government for the proposed AYUSH centres in Madhya Pradesh; 

(c) whether the Government has fixed any time-limit for completion of all the proposed AYUSH 

centres in Madhya Pradesh; and 

(d)if so, the details thereof? 

 

ANSWER 

 

THE MINISTER OF AYUSH  

(SHRI SARBANANDA SONOWAL) 

 

(a) to (d)A Statement is laid on the Table of the House. 
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The Statement referred to in reply to Lok Sabha Starred Question No. 20 for 2
nd

 February, 

2024 

(a) to (d) Public Health being a State subject, establishment of AYUSH centres in the country 

including Madhya Pradesh comes under the purview of respective State/UT Governments. 

However, under the Centrally Sponsored Scheme of National Ayush Mission (NAM), there is a 

provision of financial assistance for setting up of 50/30/10 bedded integrated Ayush Hospitals in 

the country including Madhya Pradesh. As per the proposals received from the State Government 

of Madhya Pradesh through State Annual Action Plans (SAAPs), the Ministry of Ayush has 

approved 10 integrated Ayush hospitals in Madhya Pradesh. The district-wise status of sanctioned 

funds for these approved integrated Ayush hospitals along with their status of progress during last 

three years and current year is furnished at Annexure. However, implementation of the Scheme 

comes under the purview of the respective State Government and accordingly timeline has not been 

fixed by the Government of India. 

*****  
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Annexure 

Annexure referred in reply to the Lok Sabha Starred Question No. 20 for 2
nd

February, 2024 

(Rs. in lakhs) 

Sl. 

No. 

Year of 

approval 

Location Amount approved 

(Central Share + 

State Share) 

Status of progress 

(during last three years 

and current year) 

1 2016-17 Bhopal 750.00 Functional 

2 2017-18 Narsinghpur 776.62 Construction work 

completed 

3 2017-18 Indore 450.00 60% construction 

completed. 

4 2017-18 Amarkantak 

(Earlier Chitrakoot) 

500.00 50% work complete: 2 

floor Complete 

5 2018-19 Mandleshwar 324.75 50% construction 

completed; 1
st
 Floor. 

6 2021-22 Balaghat 290.00 25% construction 

completed; 1
st
 Floor. 

7 2021-22 Sehore 425.00 50% construction 

completed; 1
st
 Floor 

complete. 

8 2022-23 Guna 100.00 Tender under process. 

9 2022-23 Panna 100.00 Tender under process. 

10 2022-23 Bhind 100.00 Tender under process. 

 


